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IN THE CENTRAL ADIIINISTRATIVE TRIBUNAL : HYDERABAD BENCH 

AT HYDERABPO  

O.A. 41/91. 

Mr. K. Nageswara Rao 

Vs 

Assistant Engina9r, 
(Trunks), Sanchar Bhavan, 
Rajahmundry, E.G.Dist.A.P. 

Sri K. Sarvesjjara Rao 
310. (Bidga & Elec.5, 
Sanchar Bhavan, 
Rajahmundry,E.G.Ois t.A.P. 

a. Divisional Engineer, 
Telecom, (Mtce)., 
Rajahmundry, E.G.Dist. 

Dt. of Decision : 8.7.94. 

Applicant. 

Respondents. 

Counsel for the Applicant : Mr. G.V.L.N•Murthy 6,Vo7 (I? 
si'v7) 

Counsel for the Respondents: Mr. N.R.Devaraj,Sr.CCSC. 

CORAM: 

THE HONBLE SHRI A.V. HARIDASAN : MEMBER (aucL.) 

THE HON'BLE SHRI A.B. GORTHI 	II1BER (ADMN.) 

. .2 

/7 
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O;A.41191 	 / 

X As per HOn'ble Shri A.V.Haridasan, 4ember(Judl.) X 

None for the applicant. On 

several previous occasionS also neither the 

applicant nor 3 counsel appeared. Ift is evident 
that the applicant ciDnot(!.E!ted ipcthg 

this case and that the application is dismissed 

for default. No order as to costs. 

I
(A~B.GORTk1) 

	

	 (A.v.HARIDASiN) 
ber (Adrith.) 	 Member (Judl.,) 

Dated; 18th 3fli294 I 

( Diictated in Open Court ) 

/ 
ad 	 Deputy Registrar(Judl.) 

Copy to:- 
1. Assistant Engineer, (Trunks), Sanchar'Bhavan, Rajahmundry, 

EGOT, A.P. 

- 	 - 	 - 

Divisional Engineer9 Tslecom(MTCE), RSjahmundry, EGDT1 

One copy to Sri. G.\i.L.N.fiurthy, advobate, 2-1-565/9/1, 

t Nl1akunta, Hyd-44. 	 I! 

411 One copy to Sri. 1*i.R.Oevaraj, Sr. CGSC, CAT, Hyd. 

One copy to Library, CAT, Hyd. 

One spars copy. 

Rsm/- 
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